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on the programme and its implementation 
for [accelerating the Spread and 
development of Hindi and its progressive 
use for the various official purposes of the 
Union for the year 1988-89. [Placed in 
Library. See No. LT-1841|9i; i 

II.  A copy in (English and Hindi) 
of the Ministry of Home Affairs 
Notification G. S. R. No. 503, dated 
the 18th August, 1990, publishing 
the Central Industrial Security 
Force (Third Amendment) Rules, 
1990, under sub-section (3) of sec 
tion 22 of the Central Industrial 
Security Force Act, 1968. [Placed 
in Library. See No. LT-1839/91] 

III.  A copy (in English and 
Hindi) of the Ministry of Home 
Affairs Notification SO. No. 799(E), 
dated the 16th October, 1990, pub 
lishing the Assam State Pharmacy 
Council (Reconstitution and Re 
organisation) Order, 1990, under 
sub-section (4) of section 5 of the 
Inter-State   Corporations  Act, 1957. 

[Placed in Library. See No. LT-
1837/91] 

IV. A copy (in English and Hindi) of the 
local Self    Government Department 
Notification No. F. 11/66/ 86-LSG dated the 
4th     September, 1990, publishing  the    
Ministry    of Home Affairs Order No. U. 
14011/ 160/89-Delbi, dated the     4th  Sep-
tember, 1990    thereby     amending Order  
No. U. 14011/160/89-Delhi (ii) dated     the 
6th     January, 1990 under sub-section (3) of 
section 490 of the Delhi Municipal 
Corporation Act, 1957. [Placed in Library. 
See No. LT-1840|91] 

I. Report and Accounts (1989-90) of the 
Artificial Limbs Manufacturing 
Corporation of India, Kanpur and 
related papers. 

II. Report (1989-90) of the Employees State 
Insurance Corporation. 

 
I. Report (1989-90) of the Employees' 

Provident Fund Organisation, New 
Delhi. 

II. Report and Accounts (1988-89) of the 
National Labour Institute, New Delhi 
and other related papers. 

HI. Notifications   of   (be   Ministry   of 
Labour. 

 


